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Steps to train Food Handlers of Canteens of 
Universities, Colleges and Hostels

The University/ College administration will identify the food 
handlers of Canteen to undergo FoSTaC training

They will send proposal to Commissioner of food safety of that 
particular State/UT through email/ hard copy.

After receiving the proposal, the State/ UT FDA will assign 
a training partner for conducting training on date as 

proposed by the University/ College

Universities, Colleges and Hostel administration will 
motivate all the food handlers to undergo training as per the 

schedule date and time.

Training Partners (TPs) will conduct the training and on 
successful completion of training, the certificate to the successful 
food handlers  will be sent on email Id of University/ College or 

Hardcopy will be delivered by the TPs  within 15 days of training.

* Any clarification/query about the program may be sent to email id fostac@fssai.gov.in
* Visit our website https://fostac.fssai.gov.in/index for more information on FoSTaC program

State/UT FDA will reach out to all Universities, Colleges and 
Hostels in their respective State/UT for training of food 

handlers in their canteen



Guidance Document for Training of Food Handlers in the 

Canteens of Universities, Colleges and Hostels

Ensuring food safety in University, College and Hostel Canteens are crucial to safeguard 

the health of students. Good hygienic practices should be observed in preparation, 

storage and distribution of foods in the canteen as people are more prone to infections 

from contaminated food. Neglecting to keep the canteen clean can lead to various food 

borne illnesses among students and staff. Proper management of the canteen can also 

help in creating an environment to select healthy foods over unhealthy foods and 

inculcate good eating habits among students. This necessitates the need for adequately 

training food handlers who work in the canteen for observing food safety and good 

hygienic practices.

I. BACKGROUND:

In India, there are an estimated 58,000 canteens with more than 5,88,000 food handlers in 

various Institutions as per below Table 1. Moreover, there are approximately 50,000 

canteens with more than 5,00,000 food handlers in various hostels (Table 2). Therefore, 

the estimated number of food handlers to be trained across the country in University, 

College and Hostel Canteens will be approximately 11 lakhs. Training of these food 

handlers on food safety and hygiene in the canteens of universities and hostels has the 

potential to manage food safety risks more effectively, which can help prevent food-borne 

illnesses, outbreaks and thus promote health and well-being of students.
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Table 1: Statistics for Canteens and Food Handlers in Various Institutions

* 5 is taken as variable as per estimation

 Central Government – 235 1175 (235*5)* 11750

2 Universities Managed By State

   Canteens= 58,833 Handlers=  5,88,330

3 Private Deemed (Aided) Universities-10 10 100

5 Colleges - 43796  43,796 4,37,960

1 Universities Managed By

 Government - 422  2110 (422*5)* 21100

  (Approx) (Variable taken is 10)

Total Total Institutions=56,205 Total Total Food

4 Private Unaided Universities-446 446 4,460

6 Stand Alone Institutions - 11296 11,296 1,12,960

  Canteens  Handlers (Approx.) 

S. No. Type of Institution No. of No. of Food



II. THE FoSTaC TRAINING PROGRAMME

Food Safety Training & Certification (FoSTaC) programme was initiated in July 2017 by 

FSSAI. Section 16 (3) (h) of the Food Safety and Standards Act 2006 prescribes that the 

Food Authority shall “provide whether within or outside their area, training programmes 

in food safety & standards for the persons who are or intend to become involved in Food 

Businesses, whether as Food Business Operators or employee or otherwise.” The Food 

Safety and Standards (Licensing & Registration of Food Businesses) Regulations, 2011 

(http://www.fssai.gov.in/home/fss-legislation/fss-regulations.html) under the Food 

Safety & Standards Act, 2006 (https://fssai.gov.in/cms/food-safety-and-standards-act-

2006.php) outline mandatory sanitary and hygiene requirements for the catering 

industry in India including canteens in government and private institutions. The 

programme aims to train and certify Food Safety Supervisors (FSS) who can ensure that 
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Table 2: Statistics for Canteens and Food Handlers in Various Hostels

2 Boys Hostel - 22398 22398 2,23,980

1 SC/ST Hostels - 1012* 1012 10,120

4 Others  Hostel - 1015 1015 10,150

  50,650 5,06,500

Source- All India Survey on Higher Education (AISHE) Report 2020-2021

S. No. Type of Institution No. of No. of Food

Total Total Hostels = 50,650 Total Canteens= Total Food Handlers= 

3 Girls Hostel - 26225 26225 2,62,250

  (Approx) (Variable taken is 10)

  Canteens  Handlers (Approx.) 

* Data taken from different State Government websites
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- Good Manufacturing Practices: This domain covers the best practices for food 

manufacturing, including the design and maintenance of facilities, equipment, and 

utensils, as well as the handling and storage of raw materials and finished products.

- Awareness generation among students and staff: This domain emphasizes on 

creating awareness among students and staff about healthy foods, nutritional 

information about the products prepared in the canteen and labelling.

- General Requirements on Hygienic and Sanitary Practices: This includes the 

basic principles of food safety, personal hygiene, and sanitation practices that must 

be followed in canteens.

food businesses comply with food safety regulations and standards. The general 

requirements on hygienic and sanitary practices to be followed by all registered food 

business operators engaged in catering/food service establishments under FSSAI, has 

b e e n  o u t l i n e d  i n  a  B a s i c  F o o d  S a f e t y  Tr a i n i n g  C o u r s e  M a n u a l 

(https://fostac.fssai.gov.in/doc/Basic%20Catering%20English.pdf). which covers 

various aspects of food safety, including personal hygiene, food handling, storage, and 

preparation, among others. Till now, more than 13.50 lakh food handlers have been 

trained in over 46000 FoSTaC trainings. The key domains of the training include:

- Good Hygienic Practices: This includes the best practices for maintaining hygiene 

in food handling, including cleaning and sanitizing procedures, pest control, and 

waste management.

- Training and Audit: This includes providing appropriate information, instruction, 

self-evaluation, supervision, and record keeping.

Outcome of the training:

The State/ UTs will have trained food handlers in all canteens of University, College and 

Hostel.

To implement the FSSAI regulations on food safety, FSSAI urges State/ UTs to facilitate 

basic food safety training of food handlers in various Universities, Colleges and Hostels 

Canteens of their respective States/UTs.
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A.  Key Stakeholders of The Training Programme

III. IMPLEMENTATION OF THE TRAINING PROGRAMME 

The key stakeholders of the training programme 

include FSSAI, FDA in State/UTs, Training 

partners, Universities, Colleges and Hostels 

(Figure 1). FSSAI will be the apex organisation for 

facilitating basic food safety training of food 

handlers working in various canteens. FSSAI will 

coordinate with Food and Drug Administration 

(FDAs) of the State/UTs who will be responsible for 

conducting training. The FDA of States/ UTs will 

identify a Nodal Officer and at least 5-7 training 

partners in their State/UT. The training partners will 

identify certified trainers and assessors who have undergone FoSTaC training. The 

training partners will identify various canteens located in Universities, Colleges and 

Hostels. They will facilitate and assess the training of food handlers in various canteens 

of their respective State/ UT. The Universities, Colleges and Hostels will be responsible 

for ensuring food safety regulations in their canteens.

Ÿ Funding
Ÿ Overall Guidance

Ÿ Monitoring and Evaluation

Ÿ Identification of Nodal Officer and Training Partners
Ÿ Dispersal of funds
Ÿ Reporting of training programme to FSSAI

Ÿ Implementation of FSSAI food safety regulation in the 
canteens

Ÿ Identification of food handlers and their FoSTac training.

FSSAI

FDA in 
State/UTs

Training 
Partners

Universities, 
Colleges 

and Hostels

Figure 1

Ÿ Identification of Trainers and assessors
Ÿ Identify canteens in Universities, Colleges and Hostels
Ÿ Conduct training of food handlers
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B. Role and Responsibilities of the Stakeholders

The key role and responsibilities of the key stakeholders 

are as follows:

Ü FSSAI will provide overall guidance for the training. 

The training will be conducted as per the content of 

the Basic Food Safety Training Course Manual 

(https://fostac.fssai.gov.in/doc/Basic%20Catering%20English.pdf ).

Ü FSSAI shall fund the program for which INR 500 may be allotted per participant

FDA of State/UTs

Ü The FDA in State/ UTs will identify a nodal officer and training partners in their 

respective State and Uts.

Ü State/UTs FDA will facilitate training partners in identification of food handlers in 

canteens of Universities,  Colleges and Hostels.

Ü State/UTs FDA will facilitate in organizing training sessions of food handlers 

working in canteens of Universities, Colleges and Hostels in food safety and hygiene 

as per FSSAI’s Basic Food Safety Training Programme.

Ü The State/UT FDAs will propose a budget plan annually for training under fresh MoU 

or under existing MoU with FSSAI. CSR funds may also be utilized by the State/UTs 

for the training.

Ü The State/UT FDAs will supervise trainings and may disburse the fund based on 

reports submitted by the Training partners.

Ü The State/ UTs will submit utilization certificate (for every financial year) to FSSAI.

Ü State/UT FDA will maintain proper documentation and reports of the trainings 

conducted.

Ü FSSAI will be monitoring and evaluating the training programme

Food Safety Standards Authority of India

Ü State/UT FDAs may be empanelled as training partners and the State Food Safety 

Officers (FSOs) and Designated Officers (DOs) may be empanelled as trainers and 

assessors in States/UTs where the number of training partners are less or the 

number of food handlers are more.
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Training Partners

Ü The training partners may identify and list canteens and 

food handlers in University, College and Hostel.

Ü They will  be  responsible  for  making  the  logistic 

arrangements for the training which will include  inviting 

trainers, their TA/ DA, drafting the training program, registration and coordination 

with the participants, other training requirements, evaluation of training and 

providing certificates through FoSTaC portal.

Ü The training partners will identify trainers and assessors in 

their respective State/ Uts.

Ü The training partners will provide monthly report of the training to the State/ UT 

FDAs.

3. The layout and design of the premises including floor, ceiling, 

walls, door and windows are in accordance with the FSSAI 

requirements.

A fortnightly monitoring checklist will be shared in due course of time 

based on the following points:

2. Potential sources of contamination like rubbish, waste water, 

toilet facilities, open drains and stray animals are avoided.

Universities, Colleges and Hostels

Ü The institution/ organisation will be responsible for management of the canteen and 

ensure the implementation of FSSAI food safety regulation in the canteens with 

respect to location, layout, equipment, facilities, food production and personal 

hygiene.

 

Ü The Universities/ Colleges/Hostels will provide the infrastructure facilities like 

seminar hall, projector, screen, audio-visual aids etc.  required for providing effective 

training.

1. Surrounding of the canteen is free from any filth and overall 

hygienic environment is maintained.

Ü The institution/ organisation will be responsible for identification of Food handlers in 

their canteens and ensure the food handlers are adequately trained in basic food 

safety training and demonstrate adequate skill and knowledge.
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9. Food handlers maintain proper personnel hygiene as per FSSAI norms.

10. Visitors do not enter the food production area. In case that is not possible, visitors 

wear protective clothing, wash and sanitize hands before entering the food 

premises.

(Note – The detailed guidelines are given in Basic Food Safety Training Course Manual 

(https://fostac.fssai.gov.in/doc/Basic%20Catering%20English.pdf).

8. There is adequate facility to the food handlers in the canteen for handwashing 

with soap and clean water. Furthermore, there should be facility for disinfecting 

hands and then drying with hand drier or clean cloth towel or disposable paper.

7. Food handlers in the canteen are provided with protective clothing, head covering, 

face mask, gloves and footwear.

• State/UT FDAs may disburse the fund based on reports 

submitted by the TPs.

5. There is adequate facility for clean water supply, utensils and equipment cleaning, 

raw material washing, potable ice and steam, toilets, proper ventilation, air quality 

& lighting systems.

6. FSSAI norms are followed during the preparation of food which includes receiving 

of raw materials, storage, preparation, prevention of cross-contamination, 

cooking, reheating, chilling, distribution, serving and waste disposal.

• State/UT FDAs may propose the budget plan for this and next 

financial years accordingly under MoU.

11. Proper pest control measures are adopted.

C.   Funding

4. The quality of all the equipment and containers are as per FSSAI guidelines and 

are kept clean, washed, dried and well stacked.

• FSSAI may fund the program through existing/ fresh MoUs with State/UTs for which 

INR 500 may be allotted per participant.

• Also CSR funds may be utilised by the State/UT FDAs.

• Utilization certificate (for every financial year) to be 

submitted by State/UT FDAs to FSSAI.
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CONTACT US

Training Division

Food Safety & Standards Authority of India
nd02  Floor, MMU Building, Mata Sundari Lane

Kotla Road, New Delhi - 110002 India 

Phone: 011-23667269
Email Id fostac@fssai.gov.in

Website: https://fostac.fssai.gov.in/index




